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REPORT ON FIRE ACCIDENT OCCURRED AT Mis. NLC INDIA LTD., THERMAL
POWER STATION-Il LOCATED AT AMMERI VILLAGE, VIRUDHACHALAM TALUK,
CUDDALORE DISTRICT ON 01.07.2020

M/s. NLC India Ltd (NLCIL)., Thermal Power Station-I| (TPS-II) is located at
Neyveli in Ammeri village, Virudhachalam taluk, Cuddalore district The industry has
installed 7 boiler units to produce electric power of 1470 MW. Consent has been
granted under Water (Prevention and Control of Pollution) Act, 1974 as amended and
Air (Prevention and Control of Pollution) Act, 1981 as amended to the industry for the
generation of electric power of 1470MW (7 units x 210 MW) with validity upto
31.03.2020 & further extended upto 30.09.2020 subject to compliance of certain

conditions mentioned therein.

On 01.07.2020, Chief General Manager/TPS-Il, NLCIL, had furnished incident
report (ANNEXURE - 1) to TNPCB informing that a fire accident had occurred when
Unit-5 of TPS-II of capacity 210 MW was taken up for maintenance on 01.07.2020 at
about 9.45 hours and 17 persons were affected with burn injuries and 6 persons were

found fatal.

The District Environmental Engineer, Tamil Nadu Pollution Control Board,
Cuddalore inspected the industry on 01.07.2020 on knowing the news of fire accident.
The fire in the boiler (unit-5) was found quenched during his inspection. On enquiry, the
Executive Engineer of TPS-II informed that a detailed investigation of the fire accident
was being done by a committee formed by NLCIL and a report would be furnished to
TNPCB after investigation the fire accident. The Directorate of Industrial Safety and

Health had also investigated the matter on the day of fire accident.

Based on the inspection, JCEE(M)/Trichy Zone & DEE/Cuddanre have furnished
preliminary report on the fire accident at the industry on 01.07.2020 (ANNEXURE -2 &
3). As per the recommendations, TNPCB has directed the industry vide letter dated
03.07.2020 (ANNEXURE - 4) to comply with certain instructions related to safety

aspect before re-commission of its operation.

Again, the industry was inspected jointly by JCEE(M)/Trichy Zone &
DEE/Cuddalore on 03.07.2020 and reported (ANNEXURE — 5) the following

* The boiler of the unit 5 was under shut down on 30.06.2020 at 9.30 Hrs. for

maintenance due to slag conveyor problem.

» The maintenance work was started in unit - 5 at 7.00AM on 01.07.2020 with

cleaning of the boiler floor area and the supporting steel structures.
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= |t was reported by officials of NLCIL that the cleaning of lignite dust deposition

inside the horizontal box girder might had been done with the help of metal
scrappers and due to friction the lignite particles got ignited and .due to
combustion within the girder, the workers who were inside might had suffered
and suffocation leading to fatal and the actual happening of the fire accident
under detailed investigation by the committee formed by the NLCIL.

« The industry had stopped the operations of four boiler units 4,5,6 and 7 after the
fire accident.

=  Because of this fire accident no toxic gases were evolved and no damage is
caused to the Public i.e No adverse impact on the ambient due to fire accident is
envisaged. However, AAQ survey was conducted in the vicinity of the industry by
AEL, TNPCB, Cuddalore from 3.7.2020 & 4.7.2020 and the report is awaited.

The Joint Director, Industrial Safety and Health, Cuddalore had issued direction
to the industry vide Proc. No. 1/727/2020 dated 01.07.2020 (ANNEXURE - 6) for
stopping the operation of the unit 5 of TPS I, NLCIL based on the inspection carried out
on 01.07.2020.

Deputy Director of Boilers, Neyveli vide his letter dated 01.07.2020
(ANNEXURE - 7) addressed to the Director of Boilers has reported that “the accident
occurred due to the combustion took place in the structural parts while cleaning .The

boiler pressure parts were intact.

After the gas leak incident by an industrial unit at vizag, TNPCB is sensitising the
industries in general on the safety & maintenance aspects, which are preparing re-
commissioning of their operations after shut down due to COVID19 on various ways
which includes,

» An instruction has been issued vide letter dated 7.5.2020 (Annexure-8) to all
industries in the state of Tamil Nadu, which were under shutdown due to
CoOVID19, to follow certain instructions related to maintenance of safety,
maintenance of pollution control equipment etc.. before resuming their
operations.

> Press release has also been issued in leading newspapers to sensitise the
industries in this regard.

» A direction under section 5 of EP Act, 1986 has been issued on 8.5.2020
(ANNEXURE -9) to the Director of Industrial Safety and Health, Chennai to
ensure all industrial installations and isolated storages covered under the
Factories Act 1948 shall operate strictly following safety norms and in
accordance with updated on-site and off-site emergency plans prepared in

consultation with District Collector.

.

b\ -
For Member Secretary
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Anexure-1 -

INCIDENT REPORT

Sub: NLCIL-Thermal Power Station Il — Unit 5- Fire Accident on 01.07.2020 - reg

‘. ¢ Unit-5' of Thermal Power Station-I| having capacity of 210 MW was Shut
down for maintenance work at 9.30 hrs on 30.06.2020.

Boiler-5 was cooled and maintenance activities were started today at 07.00
AM. Cleaning of the boiler floor and structures were being carried out with water.
At about 9.45 hrs suddenly explosion followed by fire occurred.

On site inspection, it was found that 17 persons have been burn injured and

they were sent to hospital. 6 persons were found fatal at the boiler zone at 28
metre level.

CGM/TPS-I|

NLCIL



From

K.Elankumaran, M.E,
Joint Chief Environmental Engineer(M),

ﬁa’f\]&: xVEE -4

TAMILNADU POLLUTION CONTROL BOARD

To

The Member Secretary,

Tamil Nadu Pollution Control Board,

Tamil Nadu Pollution Control Board, 76, Mount Salai, Guindy
25,SIDCO Industrial Estate, Chennai-32,

Thuvakudy, Trichy-15

Sir,

Lr. No. JCEE/T NPCB/T RY/F.CUD-0014/RL / 2020 dt. 02.07.2020

Sub: TNPCB - JCEE, Trichy - Industries- M/s.NLC India Ltd, Thermal
Power Station-II, S.F.No.374, 375,400, 617, 617 etc., Ammeri Village,
Virudhachalam Taluk, Cuddalore District — Fire accident on

01.07.2020 — Report submitted — Reg.

Ref:  DEE, Cuddalore Lr.N’o.DEE/TNPCB/CUDfPreIiminary report/2020
dated 01.07.2020.

In continuation of the report submitted by the DEE. Cuddalore vide reference

cited above, I submit the following details for kind information.

1.

The NLC India Ltd, Thermal Power Station-II is located within the NLC complex,
Neyveli. The industry was commissioned on 01.03.1986 and operated with 7 units of
210 MW capacity each (Stage-I — units 1,2 & 3, Stage IT - units 4,5,6 & 7). The
industry has installed 7 boilers attached with individual Electro Static Precipitator and

- stack,

Out of the seven units, the unit No.6 was not in operation since 07.05.2020 due to a
fire accident in the lignite feeding conveyor belt.

The unit No.5 was stopped at 9.30 Hrs. on 30.06.2020-for mainterance and unit No. |
was tripped.

On 01.07.2020, unit Nos.2,3,4,& 7 were in operation.

The maintenance works in unit No.5 was started at 7.00 AM on 01.07.2020 with
cleaning of the boiler floor and the supporting steel structures with water.

At about 2.45 A.M., a fire broke out in the boiler area followed by explosion of the
steel structures.

During the time of the incident, NLC India Limited maintenance team comprising of
1 executive, 2 supervisors, 3 Non executive employees and 17 contract workmen were
present at the spot. Due to the fire accident, six of them succumbed to injuries on the

spot and the other 17 were injured and taken to hospital for treatment.



8. The industry was inspected by the TNPCB official on 01.07.202C immediately after

the occurrence of the accident and the following are submitted.

i)

i1)

iii)

v)

vi)

vii)

viil)

The Executive Engineer, NLC India Limited present at the spot informed that
the cause of the fire could be due to the accumulation of lignite dust in the
horizontal steel girder which has caught fire during the cleaning operations.
The Executive Engineer also informed that the boiler has nct exploded.

The operation of the industry and the cleaning operation do not involvz any
toxic chemicals,

There is no discharge of toxic chemicals intc the environment due to the
accident and no evidence of any damage to the outside environment was seen.
After the accident, the units No.4 and 7 of stage-II of the industry are also
stopped and the entire stage-II (units 4,5,6 & 7) of the industry is rot in
operation.

It has been informed that the accident will be investigated by a committee of
NLC India Limited to assess the actual cause and damages caused.

During the time of inspection, it was found that the Department of Industrial
Safety & Health and Inspectorate of Boilers were also present and detailed
investigation is being carried out by them.

It was informed by the industry that a safety audit would be conducted by a
third party before the recommissioning of the Stage IT of TPS I1.

A detailed report will be submitted on receipt of investigation reports by the

agencies such as Department of Industrial Safety and Health & ] nspectorate of Boilers etc,

[t is recommended that the industry may be addressed on the following.

a. The industry shall obtain necessary permission/clearance from the concerned

authorities before recommissioning of the stage - II of the industry.

b. The industry shall conduct a safety audit with exterral agency and ensure that the

operation of the industry will not lead to such accidents in future.

G, The industry shall ensure to follow all the precautionary/safety measures during -

the maintenance operation of the other units (stage-I) of the industry.

This is submitted for favour of kind information and necessary action pkease.

I

{
f
. ) S,
Joint ChlefEnwronnmﬁm éf\ee (M)
5 TNPC Board/ Trichy

P

Copy to DEE, TNPCB, Cuddalore. ‘
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[ Er.R.Seralathan, M.E,,

| District Enviranmental Enginesr,

| Tamilnadu Pollution Control Board,

TAMILNADU POLLUTION CONTROL BOARD b e

The Member Secretary,
Tamilnadu Pellution Control Board,
76, Moun_t Salai,

| No.A3, SIPCOT Industrial Complex, Guindy,
Kudikadu, Chennai - 32.
Cuddalore-607 005 ) . e e 10 2% 8 n
LLNO.DEE/TNPCB/LUD /Preliminar ort/ 2020 Dated:0 2
Sir,

Sub: TNPC Board - Cuddalore -~ M/s. NLC-[-Ltd. - Thermal Power Station - [I
Upil § - Fire Accident - Prelimirary report - Furnished by NLC-1-Ltd.
~ inspacted ~ Report - Submitted - Reg.

Ref. E-mail received from NLC-T-Ltd., Thermal Power Station-11 on
0L/G772020

I submit that the fire accident has occurred in cne of the boilers of M/s. NLC-I-
Ltd., Thermal Power Station-T1 in Neyveli, Virudhachalam Taluk, Cuddalore District
on 01/07 /2020

The unit of M/s. NLC-1-Ltd., Thermal Power Station-II was functioning with 7
boiters of 7 x 2210 MW capacity. On 30.06.2029 at 9.30 Hrs. one of the boilers
(Boller No. -5 was stopped for maintenance activities., On E’l.d?.ZOZD at 07.00
AM., cleaning of the bhoiler floer and the supportingsteel structures were started

with water. Al aboul 09.40 Hrs. an axplosion followed by fire occurred.

The unit was inspected or 01/07/2020 after the accident and found that the
unit has quenched the fire in the boiler No.5 and the rectification works are carried
on by the umit. The Executiv = Enginzer of TPS-II present in the unit has informed
that the boller s supported by vertical and herizontal ste= girders and at about
9.45 hrs,, ah explosion followed by fire occLrred. The cause of the fire could be
the accumulated lignite dust in the horizontal steel girder which  has caught fire
during the cleaning operations. The workers who were engaged in cleaning works
at a higher elevation have been affected by the fire. Du2 to this fire accident, 17
persens were [ound with bum injuries and sent for the hospitals and six workers
were found fatal, The inspectorale of boilers and the Dapartimenl of Health and

Safety are investigating the incident.



The Executive Engineer has informed that, there is no spreading of structural

or boiler compenents in the vicinity and the boiler has not exploded. There is no
discharge of toxic chemicals to the nearby environment due to this fire accident.
The accident will be further investigated by a committee of M/s. NLC Ltd. , to
assess the actual cause and damages of the accident precisely. He has further
informed that 4 bollers were stopped operation after this accident aﬁd untl a safety
audit to be conducted by the M/s. NLC-I-Ltd., these bhoilers will remain nan-
operated.

The umt has furnished the preliminary report on the above accident on

01/07/2020.The preliminary report as furnished by the unit is herewith enclosed.

The final repert of the above accident will be submitted on receipt of the same
from M/s. NLC-1

This 1s submitted for kind information please.

Encl Preliminary report of NLC-1-Lkd,

Tamilnadu Pollution Control Beard,
Cuddalore,
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From To
y The Chief General Manager
B;]glijr.m/-\é:. Venkatachalam, |.F.S., Mie NLC India Limite_zd,
Tamil Nadu Pollution Control Board, Lhermle_,ll Pé:(;\;eé{)STtatelon ~4
No.76, Mount Salali, Ceé‘c’f I'O‘ e
Guindy, Chennai 600 032. HiadEliie distiek
Letter No. T2/ITNPCB/F.11313/CUD/A/2019 dated: 03.07.2020
Sir,

Sub: TNPCB — Industries — M/s. NLC India Ltd., Thermal Power Station-ll, Ammeri
village, Virudhachalam taluk, Cuddalore district - Fire accident occurred at boiler-
5 area in TPS-1l on 01.07.2020 - Instructions issued - Regarding.

Ref: 1. TNPCB Proc No.T2/TNPCB/F.0066CUD/RL/CUD/A&W/2019 dt: 01/08/2019.

2. TNPCB Letter No. TNPCB/Industries/COVID-19/2020-1 dated 07.05.2020
addressed to all industries in TN.

3. Report furnished by CGM/TPS-II, NLCIL regarding the fire accident at TPS-II
on 01.07.2020.

4. Letter No.DEE/TNPCB/CUD/Preliminary report/2020 dated: 01/07/2020
regarding fire accident at NLC, TPS-Il, Neyveli.

5. Letter No.JCEE/TNPCB/TRY/F.CUD-0014/RL/2020dated:02.07.2020
regarding fire accident at NLC, TPS-II, Neyveli.

sedkRdk kR

The unit M/s. NLC Ltd., Thermal Power Station-Il, Ammeri village, Virudhachalam
taluk, Cuddalore district has been issued with consent under Water (Prevention and
Control of Pollution) Act, 1974 as amended and Air (Prevention-and Control of Pollution)
Act 1981 as amended and under Section 33A of the Water (Prevention and Control of
Pollution) Act, 1974 as amended for the generation of electric poWer of 1470MW vide

ref (1) cited subject to compliance of certain conditions mentioned thereon.

Further, TNPCB has issued instructions vide ref (2) cited to all industries in the
state of Tamil Nadu, which were under shutdown due to COVID19 to follow certain
instructions related to maintenance of safety, pollution control equipment etc.. before
restart of the operation. A, press release has also been issued in leading newspapers to

sensitize the industries in this regard

As per report furnished by CGM/TPS-II, NLCIL, a fire accident had occurred
when Unit-5 of TPS-Il of capacity 210 MW was taken up for maintenance activity on
01.07.2020 at about 9.45 hours and 17 persons were affected with burn injuries and 6

persons were found fatal

3
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In this regard, the unit was inspected by the officials of TNPCB immediately after
the occurrence of the accident and furnished report by DEE/CUD and JCEE(M)/, TRY
vide references (4 &5) which includes the following; )

The fire accident occurred in the boiler area (unit-5) of NLC - TPS-Il on
1.7.2020 at 9.45 hours. During inspection. the fire in the boiler (unit-5) was
found quenched and the rectification works were being carried out.

The Executive Engineer, NLC Indig Limited present at the spot informed that
the cause of the fire could be due to the accumulation of lignite dust in the

horizontal steel girder which had caught fire during the cleaning operationg

“and the boiler had not exploded.

JCE

furnish the

be furnishe

The

Copy To

Trichy.

1.

1. The Joint Chief Environmental Engineegm)
Tamil Nadu Pollution Control Board,

After the accident, the boiler units No.4, 5,6 and 7 (4 boilers) of stage |l
were stopped and found not in Operation.

The fire accident is being investigated by the committee of NLCIL to assess
the actual cause and damages caused and 3 safety audit to be conducted by
a third party before the commissioning of the stage Il of TPS |,

E(M)/TRY has recommended to issue following instructions ta the unit before

re-commissioning of TPS-I| of NLCIL.

The Industry shall obtain necessary clearances/permission from the
concerned authorities such as Directorate of Industrial Safety and Health,

Fire Department etc., before re-commissioning of stage [l (TPS-||) activity.

2. The Industry shall conduct safety audit with external agency and ensure

that the operation of the Industry will not lead to such accidents in future.

3. The Industry shall ensure to follow all Precautionary/safety measures

during the maintenance operation of the other units (stage -1 ).

Therefore, you are directed to comply with above instructions immediately and

action taken report in this regard to this office. A detailed investigation report

on the fire accident with action plan for non occurrence of such incidents in future shall

d to this office.

receipt of the letter shall be acknowledged. \ fo

or Chairman

e
ENELS

2. The District Environmenta] Engineer,

Tamil Nadu Pollution Control Board,
Cuddalore,
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TAMILNADU POLLUTION CONTROL BOARD

From To

K Elankumaran. M E The Member Secretary.

Jont Chief Environmental Engineer (M), Tamil Nadu Pollution Control Board
Tamil Nadu Poilution Control Board. 76 Mount Salai, Guindy,

25 SIDCO Industrial Estate, Chennai -32

Thuvakudy, Trichy -15
Letter No. JCEE/TNPCB/TRY/F.CUD-0014/RL/2020 Dt 04.07.2020.

Sub TNPC Board — Trichy— industries — M/s NLC India Ltd, Thermal Power
Station-1I. §F . No.374 400,617 617 etc.. Ammeri Village Virudhachalam
Taluk, Cuddalore District — Fire accident on 01.07.2020 — Report submitted
- Reg.

Ref 1 This office Letter No. JCEE/TNPCB/TRY/F CUD-0014/RL/2020
D1.02.07 2020
-000-

I submit that a fire accident occurred in the unit no. 5 of M/s. NLC India Ltd.
Thermal Power Station-ll on 01.07.2020 The industry was inspected by the TNPCB
official on 01.07 2020 and a report was submitted vide reference 1* cited.

The Industry was again inspected by the JCEE(M) Trichy along with the DEE
Cuddalore on 03.07.2020 and the following are submitted:

The officials Mr. R Sridharan, GM, Mr. M Senthil Kumar, DGM and Head
Corporate Environmental Cell and Mr. P Suresh Kumar, Executive Engineer were
present during inspection The officials of the NLC informed that ,

1 The boiler of the unit 5 was under shut down on 30.06 2020 at 9.30 Hrs._ for

maintenance due to slag conveyor problem.

[

The maintenance works were started at 7.00AM on 01.07.2020 with cleaning
of the boiler floor area and the supporting steel structures.

Cad

The cleaning of lignite dust deposition inside the horizontal box girder might
have been done with the help of metal scrappers and due to friction the lignite
particles got ignited and due to combustion within the girder, the workers who

were inside might have suffered suffocation leading to death.



However, the officials informed that the actual happening Is to be ascertained
after the detailed investigation by the committee formed by the NLCIL

It was informed that the boiler license of the unit 5 was valid upto 17 07.2020

The Deputy Director of Boilers. Neyveli made an enguiry on 01.07.2020 and has
subrmitted a preliminary report (copy enclosed) to the Director of Boilers in which he has
reported that during the time of cleaning of floor and structures. the fire accident has
occurred in the structural parts and combustion took place. He has also mentioned that
the boiler oressure parts are intact

The Joint Director. Industrial Safety ana Health, Cuddalore inspected the industry
and has issued directions banning the operation of the unit 5 of TPS il,.vide his Proc. No.
@/727/2020 dated 01.07.2020 (copy enc losed) based on the inspection carried out on
01 07.2020. It has been observed by the Joint Glrector that non closing of the man hole
in the Girder permanently, cleaning the lignite dust without taking adeguate safety
measures and permitting to clean without proper protection

There is no significant effect on the surrounding environment due to the accident
The industry has stopped the operation of the units 4, 5, 6and 7.

AAQ survey i1s being conducted in the vicinity of the industry by the AEL, TNPCB,
Cuddalore from 03.07 2020 to 04.07.2020. The ROA of the survey will be submitted on
receipt of the same

This Is submitted for favour of kind infermation piease
*L /(1,0 o
Joint Chief Enwronmeﬁ’fal Er% eer(M
'ﬁjﬁkINPC Board, Trichy.

i

Encl: 1. Copy of the Letter of Deputy Director of Boilers dated 01.07.2020.

2. Gopy of the closure directions issued by the Joint Director, Industrial Safety and
Health, Cuddalore dated 01.07.2020.

3. Photographs of the structural parts of the accident location.

~

Copy to:

The District Environmental Engineer, Tamil Nadu Pollution Control Board,
Cuddalore

1]
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From To
T.A.Daniel Sagayaraj., The Director of Boilers,
Deputy Director of Boilers({i/c), Tamilnadu.
Neyveli.

Lr.No: 02/NLC/2020 dated 01.07.2020

Sir,

Sub: NLC India Limited-TPS-II- T/5375- Fire accident report submitted- Reg.

Ref: My enquiry on 01.07.2020

Based on the enquiry with NLCIL officials Mr. S. Gauthaman, CGM and Mr.D.Sridharan,
GM/0&M, the following are submitted.

The boiler having Reg.No: T/5375 was in shut down condition since 09:30Hrs on
30/06/2020 to carry out maintenance works, where the fire accident has occurred at 09:45 Hrs on
01/07/2020. From morning 07:00 AM, the boiler was under maintenance activities. Cleaning of floor and
structures were being carried out with water. During this time, in structural parts, combustion took
place and the fire accident has occurred. The boiler pressure parts are intact. Due to the fire accident six
persons were found fatal and seventeen persons were injured. Units- IV,V,VI and VIl are under shut
down. This is the preliminary report.

Deputy Director of Boiléré(ﬂ& i

Neyveli.

Scanned by CamScanner
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- TAMILNADU POLLUTION CONTROL BOARD ==
From To
Thiru AV.Venkatachalam, |.F.S., All the Industries / TSDFs /CETPs in

Chairman, Tamil Nadu.
Tamil Nadu Pollution Control Board,

78, Mount Salai, Guindy,

Chennal — 600 032.

Lr. No.TNPCB/Industries/COVID - 19/2020-1, Dt.07.05.2020

Sir,

Sub: TNPCB - Industries ~ COVID-19 - Strict compliances of the Government
order - certain instructions to be followed before resuming the operations of
the units — Regarding.

Ref: G.0.Ms.No.217 Revenue & Disaster Management (DM-11) Department
Dt.03.05.2020 (Copy enclosed)

Fedek ok ok

Your kind attention is invited to the reference cited, wherein, the Government of
Taimilnadu has allowed to operate certain category of industries located across the
State (except in containment zones) following certain SOPs, and based on the
notification issued by Government of India Ministry of Home Affairs dated 01.05.2020.

In this connection, you are hereby informed that while re-commissioning your
Industrial activity, it is reiterated that the instructions issued by the Government vide in
G.0 cited in the reference is strictly adhered to. Further you should ensure that well
before commissioning the production activity, all the pollution control equipments,
efffuent treatment plants including safety equipments and its machineries shall be kept
in gocd operable condition. Besides, all the plant re-commission activities shall be
carried out by the skilled laborers in presence of plant higher authorities following

necessary adequate precautions and to circumvent the possible leakage of poisonous
gases.

Further there should not be any manual cleaning of STP and ETP tanks. The
tanks shall be cleaned only mechanically as enumerated in the renewal consent orders.

The persons involved in the tank cleaning operations and other hazard related activities
shall be provided with adequate Personal Protective Equipments. The STP/ETP tank
cleaning activities shall be intimated to the concerned DEEs, TNPCB in advance.
The receipt of this letter shall be acknowledged.
Sd/-

Chairman
Enci: G.O Ms. 217 R&D M Dept dt 3.5.2020
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Proceeding No. T4/TNPCB/COVID-19/2020, dated 08.5.2020

Sub: TNPCB - industries — Preparedness of on-site and off-site emergency plan by
the industrial installations and isolated storages covered under the Factories Act,
1948 as per the Manufacture, Storage and Import of Hazardous Chemicals
Rules, 1889 — Directions issued under section 5 of the Environment (Protection)
Act, 1986 as amended — Reg.

Ref: 1. G.OMs.No.217 Revenue & Disaster Management (DM-II) Department
D1.03.05.2020.

2. Letter No. TNPCB/Industries/COVID-19/2020-1, Dt.07.05.2020. (Copy
enclosed)

3. Press and Media Report on 07.05.2200 about gas leakage in a polymer
industry in Visakhapatnam, Andhra Pradesh

4. Hon'ble National Green Tribunal direction in O.A. No. 73 of 2020, dated
08.05.2020 w.r.t Visakhapatnam gas leakage.

5. Rule 3 of the Manufacture, Storage and Import of Hazardous Chemicals
Rules, 1989 as amended.

Whereas. the Ministry of Environment, Forest and Climate Change, Government
of India, in exercise of the powers conferred by section 6, 8 and 25 of the Environment
(Protection) Act, 1986, have nots’ﬁed the Manufacture, Storage and Import of Hazardous
Chemicals Rules, 1989 as amended (hereafter referred as ‘said rules') for safe handling
of the hazardous chemicals.

Whereas, the rule 3 of the said rules prescribe the duties of authorities which
Includes interalia that
(a) Inspect the industrial activity at least once in a calendar year;
(c) Subject to the other provisions of these rules, perform the duties specified in
column (3) of schedule (5).

Whereas, rule 13 of the said rules prescribes the preparation to on-site
emergency plan by the occupier, interalia

(1) An occupier shall prepare and keep up-to-date an on-site emergency plan containing
details specified in Schedule 11 and detailing how major accidents will be dealt with on
the site on which the industrial activity is carried on and that plan shall include the name
of the person who is responsible for safety on the site and the names of those who are
authorized to take action in accordance with the plan in case of an emergency.

(4) The occupier shall ensure that a mock drill of the on-site emergency plan is
conducted every six months;

Whereas, rule 14 of the said rules prescribes the preparation of off-site
emergency plan by the authority — interalia

Mo, 78, MOUNT SALAJ, GUI
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(1) It shall be the duty of the concerned authority as identified in column 2 of Schedule 5
to prepare and keep up-to-date an adequate off-site emergency plan containing
particulars specified in Schedule 12 and detailing how emergencies relating to a
possible major accident on that site will be dealt with and in preparing-that plan the
concerned authority shall consult the occupier, and such other persons as it may deem

fiecessary.

Whereas, column (2) of Schedule (5) of the said rules specified various
authorities at the Central level and State level which includes MoEF&CC, CPCB, SPCB
and Chief Inspector of Factories appointed under the Factories Act, 1948. Whereas,
under column (3) of the Schedule (5) specified the duties of the authorities. Accordingly,
the duties of the Chief Inspector of Factories includes
Enforcement of directions and procedures in respect of indusirial installations and
isolated storages covered under the Factories Act, 1948, dealing with hazardous
chemicals and pipelines inter-State pipelines regarding

(i) Notification of major accidents as per rule 5(1) and 5(2)

(i) Notification of sites as per rules 7 to 9

(iii) Safety reports as per rules 10 to 12

(iv) Preparation of on-site emergency plans as per rules 13.

(v) Preparation of off-site emergency plans in consultation with District Collector or
District Emergency Authority as per serial No.9 of this Schedule.

Whereas, the Government of Tamil Nadu vide G.O. Ms. No. 272 Revenue &
Disaster Management (DM-Il) Department Dt.03.05.2020 has allowed to operate certain
category of industries located across the State (except in containment zones) following
certain SOPs, and based on the notification issued by Government of India Ministry of
Home Affairs dated 01.05.2020.

Whereas, the TNPCB vide letter dated 07.05.2020, has addressed all the
industries, CETPs, TSDFs in the State to strictly adhere the orders issued by the
Government in G.O.Ms. No.217 Revenue & Disaster Management (DM-11) Department,
dated 03.05.2020. They were also instructed that well before commissioning the
production activity, all the pollution control equipments, effluent treatment plants
including safety equipments” and its machineries shall be kept in good operable
condition. Besides, all the plant re-commission activities shall be carried out by the
skilled laborers in presence of plant higher authorities following necessary adequate
precautions and to circumvent the possible leakage of poisoncus gases.

Whereas, there was a news report appeared in the press and media on
07.05.2020 that there was a styrene gas leakage in a polymer based industry in
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Visakhapatnam, State of Andhra Pradesh on 07.05.2020 at 3.45 AM during start up
process, leading to air pollution and causing casualties among the nearby public, There
is also damage to environment and habitat. The matter has been taken up suo-motu by
the Hon'ble National Green Tribunal, Principal Bench in O.A. No. 73 of 2020 and order
has been passed on 08.05.2020.

Whereas, in order to prevent such happenings in Tamil Nadu, the industries
manufacture, storage and handling of hazardous chemicals shall be insisted to adhere
to the Standard Operating Procedures (SOPs) prescribed for ensuring prevention of any
accident.

Whereas, section 5 of the Environment (Protection) Act, 1986, empowers that the
Central Government may, in the exercise of its powers and performance of its functions
under this Act, issue directions in writing to any person, officer or any authority and such
person, officer or authority shall be bound to comply with such directions.

Whereas, in exercise of the powers conferred by Section 23 of the Environment
(Protection) Act, 1986, the Central Government vide notification S.0, 327 (E) dated
10.04.2001 have delegated the powers vested in it under Section 5 of the said Act to
the Chairman, Tamil Nadu Pollution Control Board.

In view of the above and in exercise of the powers conferred under Section 5 of
the Environment (Protection) Act, 1986, the following directions are issued to the
Director of Industrial Safety and Health.

1. It shall be ensured that all the industrial installations and isolated storages
covered under the Factories Act, 1948, dealing with hazardous chemicals as per
the Manufacture, Storage and Import of Hazardous Chemical Rules, 1989 as
amended shall operate strictly in accordance with up-to-date "On--site

emergency plans and Off-site emergency plans prepared in consultation with the
District Collector”

The receipt of this proceeding shall be acknowledged. The action taken shall be
informed to the TNPCB,

Sd/-
A.V.Venkatachalam

Chairman
To

The Director of Industrial Safety and Health
T.S.No 47/1,

SIDCO Industrial Estate,

(Near Metro Water Roundtana), ‘Q .M.A/L_.

Guindy, Chennai-800 032.
___For'Chairman
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